) }S,Q/ S 'NATIONAL COMPANY LAW TRIBUNAL
R o AHMEDABAD BENCH '
AHMEDABAD

' ~ T.P.No. 85/NCLT/AHM/2017 (New)
Gu_|arat ngh Court C.P. No. 182/2006 in C.A. No. 313/2006 (Old)

Coram Hon' ble Mr. HARIHAR PRAKASH CHATURVEDI MEMBER JUDICIAL
' Hon’ble Ms. MANORAMA KUMARI MEMBER JUDICIAL

o Name of the Company: . _ .; | | I Sunish Chandrakant Parekh. .
~ Gujarat Investment Trust Ltd.

Section of the Companies Act? _ Section 391—394 of the _Com anies Act 1956 '

SIG NATU RE

1 %VAM g GOF))HWIG({A ﬂbvocﬂ é‘ r%s lﬂDNtR /

. ;_No NAME CAPITAL LETTERS - DESIGNATION ' REPRESENTATION

~ ORDER

' Learned Advocate Mr. Pavan God1awala present for the Petltloner None present for
the OL None present for the RD -

- A notlce be 1ssued to the Learned Ass1stant Sollc1t0r General OL and RD 1nf0rm1ng
| the date of heanng . _ .

Listthe matter'on 07.05.2018.
e

- MANORAMA KUMARI | HARIHAR PRAKASH CHATURVEDI
" MEMBER JUDICI AL B | ' MEMBER JUDICIAL '

~ Dated this the 02nd day of April, 201 8.




